2093

Written Answers

ferard @ g WA w0 -
qat (s sl @Yo welA) : (F)
ST 0F a4 fagq afeqrar & 7%
e frdr frer &t ot faard ofe
wioqer gf &1 Q%Y & g oo
ST /T TA {5,000 Fo FaFqo
frga  wem grit | TR A RWe
Fo wwqo frag Wz +1 &7 gAY
IR a9 AT § & @A )

(&) afcarar € wqfas wiom

€LY M@ wIT ¥ | 9IT 9 AR
afemat 7 w & 1 fasee 61

araa drae w a@EE & W g
;!(':rf AR Yooo ﬁ!ﬁﬁﬁfﬁﬁ
faregire #¢F @z 4t 7§ & 1 faoray
T A, AT & TG HEATH 1L
dag a7 AW & fad wrée 2 &g
T £

t{THE MINISTER op STATE m THE
MINISTRY ofF IRRIGATION AND POWER
(SHRI O. V. ALAGESAN): (a) The Jaldhaka is a
hydro-electric project and does not envisage
any irrigation. On completion in 1964 it will
produce 18,000 Kw. of power. Of this, 250
Kw. will be supplied to Bhutan, and the
balance will be available to India.

(d) The estimateed cost of the project is Rs.
695 lakhs. Construction of approach roads and
colonies has been completed. Exacavation of
power house and diversion weir is in progress.
About 4,000 ft. of tunnel has been blasted and
excavated. Orders for all the plant and
equipment needed for the power house and
barrage, etc., have been placed.]

MONTHLY TICKETS ISSUED ON THE NOR-
THERN AND EASTERN RAILWAYS

473. SHRI DAHYABHAI V. PATEL: Will
the Minister of RAILWAYS be pleased to state:

(a) whether there i3 any difference in the
procedure regarding issue of
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monthly tickets on the Northern and Eastern
Railways;

(b) whether the tickets issued by the
Northern Railway are valid for one month
from the date of issue; and

(c) whether the tickets issued by the
Eastern Railway on any day during a month
expire on the last day of that month; and if so,
the reasons therefor?

THe DEPUTY MINISTER IN THE
MINISTRY ofF RAILWAYS (SHRI S. V.
RAMASWAMY): (a) Yea.

(b) Yes.

(¢) Yes. The rules and conditions
regarding the issue of season tickets are
different on Eastern Railway to suit local
coditions.

DuTY HOURS OF NURSES OF THE GOV-
ERNMENT HOSPITALS IN DELHI

474. SHr1 A. B. VAJPAYEE: Will the
Minister of HEALTH be pleased to state

(a) whether it is a fact that nurses in
Government hospitals in Delhi have to work
for twelve hours daily;

(b) if so, whether any overtime allowance
is paid to them; and

(c) the reasons for not arranging night
duty on alternate weeks?

THE MINISTER oF HEALTH (DR. SUSHILA
NAYAR) : (a) Nurses who are on day duty
work for 71 to 8J hours. Nurses on night duty
work for 11J to 12 hours.

(b) No, Sir.

(c) Span of night duty for one month at a
stretch, rather than on alternate weeks, is
preferable from the point of view of both
patients and administration. A nurse who
gives night duty for one month, usually gets
night duty again after five months of day duty.



